CENTRAL ADMIN ISTRAT IVE TRISUNAL
CALCUTTA BENCH

NoeM A, /21 of 1396 :
(0.Re254 of 1996) :

Date of Order s %2.4.1996
Present

Hon'ble Mr.lstice ReKoChattarjeer Vice=Chairman,

Hon'ble M .M.S,Mikherjees Administrative Member.
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PRODYOT KUMAR DATTA ‘
Vs. !

UNION OF INDIA & ORS,
®» ’ .

For the Spplicant 3 MreBsCoSinhas counsel.
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This application be listed on 19,9.1996, Thas applicant
~edhally

In the meantimes serve copies of thg @pplication
alonguith the annesuress upon all ths respondentss who may
file reply at least 7 days before the datg Pixed,
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\ e 2. Arter hearing the 1d,counsel For the applicant and 'in
\ ° ‘

view of the urgency and after perusal of the applications
we direct that one sgt of

post-retirement complimentary pags
be issued to theg @pplicants to enable him to go to Dslhi,
upon making a frgsh a@pplication,

3.

R plain copy of this order be handed to 1d
the applicants
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respondents,

who shall serve this ordar upon all the
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